Chambers of Taj Mahal

2138. SHRI SHARAD ANANTRAO JOSHI: Will the PRIME MINISTER be pleased to
state:

(a) whether it is a fact that certain chambers of the world famous Taj Mahal at Agra are
kept closed by construction of brick walls as the chambers contain irrefutable evidence of the
pre-Shahjahan construction of the monument;

(b) whether Government proposes to open these chambers at the time for the
Commonwealth Games as a part of the campaign to make tourist sites more attractive; and

(c) ifnot, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V.
NARAYANASAMY): (a) to (c) No, Sir. The underground chambers of Taj Mahal, containing the
mortal remains of Emperor Shahjahan and Begum Mumtaj Mahal, are closed since their burial for
safety and security reasons. There is no plan to open these chambers.

Power generation from ocean thermal energy

2139. SHRI KALRAJ MISHRA: Will the Minister of EARTH SCIENCES be pleased to
state:

(a) whether any progress has been made in the research for generation of electrical
energy by conversion of ocean thermal energy;

(b) if so, the stage up to which the research has reached; and
(c) by when such mode of power generation is likely to be put into practice ?

THE MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES (SHRI PRITHVIRAJ
CHAVAN): (a) to (b) The Ministry of Earth Sciences through its technical arm, National Institute
of Ocean Technology has been experimenting an generation of electrical energy by ocean
thermal energy conversion (OTEC), utilising difference in temperature in ocean surface and
ocean bottom. The generation of electricity using OTEC is not yet successful on commercial
scale so far due to high capital cost, low level of power generation and other technical reasons.

(c) Does not arise.
Long crack in the earth

2140. SHRI RAJKUMAR DHOOT: Will the Minister of EARTH SCIENCES be pleased to
state:

(a) whether it is a fact that a 1 metre wide and 1 kilometre long crack in the earth took
place in July, 2008 in Balasore district;

(b) ifso, the details thereof and reasons therefor;

(c) does itindicate a possible earthquake in the near future in the local area; and
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C))

the precautions being taken to minimize any potential loss of life or property ?

THE MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES (SHRI PRITHVIRAJ
CHAVAN): (a) Yes Sir. Cracks due to land subsidence took place in July, 2008 close to the right
bank of the river Burhablanga, Purana Balasore, Orissa. It happened at place called Kahnu
Behera Sahi (latitude 21° 29" 02"'N; longitude 86° 57" 25"E). As per the Geological Survey of
India (GSI) team that visited the affected site on 25th July, 2008 noted that crescent shaped
cracks of about 5-27m wide and 200m long were observed.

(®)

The details of the land subsidence and the reasons thereof, based on the

assessment of various visiting teams are given below :—

1.

©

This was a common event that naturally happens with meandering rivers in alluvial
ground (right side bank of the river prone to erosions).

All the crescent shaped depressions are bounded by major planes of failure, with a
number of radiating cracks at high angles to the major planes of failure, have also
been recorded at the affected site.

The development of the subsidence and cracks are caused by deepening of river
channel by turbulent flow/eddies possibly caused by collision of flowing water against
the spurs built across the river leading to the scouring of the material on the right
bank resulting in removal of material from the toe of the bank as weeks earlier the
river experienced heavy flooding.

After the water level dropped down, sudden drainage of ground water from the failed
zone has taken place leading to the shrinkage of soil mass, causing formation of
fissures/cracks and subsidence of the ground between the cracks.

No Sir. Significant seismic activity is neither reported nor is any apparent signature of

regional fracturing, reactivation of paleo-channel or neotectonic activity in the area reported.

C))

The following measures were suggested to the local authorities by the GSI for

minimizing any potential loss of life or property :—

1.

2141.

Prevent construction of heavy structures in close proximity of the right bank of the

river.
Suggested to construct suitable spurs of adequate height at the right bank.

Minimize urbanization/alongside crescent shaped bends of the river from safety point
of view.

Ganga water treaty with Bangladesh

SHRIN.K. SINGH:
SHRIMATI MOHSINA KIDWAI:
SHRIMATI SHOBHANA BHARTIA:

Will the Minister of EXTERNAL AFFAIRS be pleased to state:
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